
2.
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BE CH. MUMBAI

T.C.P No. 07 /IMAH) 12012

CORAM Present: SHRI B.S.V. PRAIC{SH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEBT OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON 13.11,2017

NAME OF THE PAMIES: Dilip Timblo

Sociedade De-Formento Ind. F\,t. Ltd

S. No NAM E DESIGNATIO N SIGNATURE

SECTION OF THE COMPANIES ACT: t l1l l l tA of the Companies Act 1956
and 58/59 of the Companies Act, 20 13.
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ORDER
TCP 07111lNCLT/MBA4AH/2012

Part ho.r(1. List this m.rttcr on l{.t

V. NALLASENAPATHY
l\,lember (Technical)

t/
B.S.V. PRAKASH KUMAR
Member (Judicial)
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